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4,0RDER DT, 9.11,2000.

He@rd Mr.S,K,Rath,leained counsel

for the applicant and Mr.Ashok Mohanty,learned
Sr. ounsel for the Respondents on MA No. 825/2000
by learned counsel for the petitioner who wants

that he does not want to pursue this OA.In view

of this, the OA is disposed of as not being
pressed,
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